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Problems of admission in Delhi
University

*453. SHRI BHADRESWAR

'BURAGOHAIN.
SHRI KRISHNA KUMAR
BIRLA:
Will the Minister of HUMAN

RESOURCE DEVELOPMENT bLe ple-
ased to state:

(a) whether Government are aware
that more than 25,000 students in the
capital have been l2ft without admis-
sion in any college as reported in
the ‘Hindustan Times dated the l4th
July, 1992:

(b) it so, whether Government pro-
pose to find out any solution to the
problemg of admission;
would

the

(¢) whether more colleges
be set up in the capital during
Eighth Plan period; and

(dy if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT SHRI
ARJUN SINGH): (a) and (b) Ac-
cording to the information furnished
by the University of Delhi, the seats
in its Colleges,” Non-Collegiate Wo-
men’s Education Board and the Sch-
00l of Correspondence Course; and
Continuing Education are adequate
to accommodate the eligible students
from Delhi Schools.

(c) and (d) There is no approved
proposal for opening new colleges
during the Eighth Plan. However, the
Delhi Administration hag been advis-
ed to initiate 5 dialopue with the Uhi-
versity for opening new private col-
leges.

Construction of Bansagar Dam on
Sone river
*454. SHRI VENOD SHARMA:
SHRI SURESH PACHOURI:
Will the Minister of WATER RE-
SOURCES er pleased to state:

(a) whether i is—a fact that_. the
pres’tigious Bansegar Project envisag-

[RAJYA SABHA]
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ing corstruction of a dam on river

Sone ir. Madhya Pradesh is a  joint
venture of the State of Madhya
Pradesh, Uttar Pradesh
and Bihar and its benefits

and costs to be shared by these States
in proportion of 2101

(by i so, the details thereof, and
the action taken by Government on
its part on behaif of these States;

(cy whether it is also g fact that
the proiect hag lagged behind eomp-
letion grhedule; and .

(d) if so, the details thereof and
the action proposed to be taken by
Government for early completion of
the project?

THE MINISTER OF WATER RE-
SOURCES (SHRI V. C. SHUKLA):
(a) Yes, Sir.

(b) Bangagar Project is under
construction by the Government of
Madhyy Pradesh in accordance with
the terms of tripartite agreement rea-
ched belween Madhya Pradesh, Uttar
Pradesh and Bihar in 1973. The Go-
vernment has Set up a Bansagar Con-
trol Board under the Chairmanship
of Union Minister of Water Resour-
ces in 1976 to ensure efficient, econo-
mical ard early execution of the pro-

ject.

(¢) Yes, Sir.

(d) Paucity of funds and inter-State
differences on the provisions for re-
habilitation and resettlement of the
displaced persons are the principle
reasons for the recent delays in the
completion of the project. A meet-
ing on Bansagar Control Board has
been convened op 24th August, 1992.
It hag also been decided to rigorously

._follow earmarking of outlays for ir-

rigation projeet in States



